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MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT
(Department of Social Justice And Empowerment)
NOTIFICATION
New Delhi, the 9th March, 2026

S.0. 1608(E).— In pursuance of the Warrant of Appointment issued on the 5% March, 2026 by the
President of India under her hand and seal by virtue of powers vested in her under Clause (3) of Article 338
of the Constitution, Shri Partha Biswas has assumed charge of the post of Member in the National
Commission for Scheduled Castes (NCSC) with effect from the date 09" March, 2026.

[F. No.17016/22/2020-SCD.VI]
SHAILENDRA KUMAR, Jt. Secy.
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